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RAMESH NAIR   

 

Learned Authorized Representative appearing for the Revenue submits 

that the department wish to withdraw the appeal on the ground of litigation 

policy as the amount involved is less than Rs.50 lakhs.  

2.      Accordingly, appeals are dismissed as withdrawn. CO also stands 

disposed off.  

(Dictated and pronounced in the open court) 
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MEMBER (JUDICIAL)   

 
 

 
                                                                      

 

                                                        (RAJU) 
                                                                           MEMBER (TECHNICAL) 
Prachi 

 


